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20.12.2017
 COURT NO.3  

      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
 HON'BLE MR. JUSTICE SUNIL GAUR       

AT 2:15 PM

1.LPA 231/2016 PRIME MINISTER NATIONAL JASMEET SINGH,GAYATRI ARYAN
  C.M.APPL 13063/2016 RELIEF FUND SRIVATS KAUSHAL,SANJEEV MAHAJAN

VS ASEEM TAKYAR

      COURT NO.3  
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE S.P.GARG

AT 2:15 PM

1.W.P.(C)9357/2016 HARI RAM & ANR JYOTI SINGH,PADMA KUMAR
VS REGISTRAR GENERAL, AMANDEEP JOSHI,HIMANSHU GAUTAM
DELHI HIGH COURT SANJOY GHOSE,RHISHABH JETLEY

PRATISHTHA VIJ, URVI MOHAN 

COURT NO. 6 
(DIVISION BENCH-III)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

AT 2:15 PM

1. W.P.(C)8717/2017  OUTOKUMPU OYJ    P.CHIDAMBARAM,NARESH THAKUR
VS UNION OF INDIA & ors    SANJAY NATONI, ASHISH PRASAD    

   SANJAY JAIN, ANURAG AHLUWALIA
CHARITARTH BHARTI, YURAJ SHARMA
TEJASWITA,RAJIV NAYAR,
SANDEEP SETHI,BALBIR SINGH
JITENDER SINGH VAIBHAV SHARMA
KARTIKA SHARMA

   

COURT NO. 5     
HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 2:15 PM

1.CRL.A.NO.862/2011 AJAY KUMAR @ AJAY RAKHI DUBEY
VS STATE RAJAT KATYAL

COURT NO. 25 
HON'BLE MR. JUSTICE J.R.MIDHA

AT 2:30 PM

1. FAO 345/2016 BRIJESH KUMAR VERMA HARVINDER SINGH,JATIN KUMAR 
   CM NO. 26849/2016 VS AURANGJEB & ANR PRATIMA N.CHAUHAN,SANJOY GHOSE

PRAMOD KUMAR TOMAR
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COURT NO.9     
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 PM 

1.W.P.(C)5237/2000 YOGENDRA SINGH ASHOK AGARWAL, SLOMITA RAI
VS INDIAN OIL CORPORATION V.N.KOURA, P. BANIPAL 
LTD ABHINAV TANDON 

COURT NO.15  
HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2:15PM 

1. W.P.(C)9820/2017 INTERGLOBE AVIATION LIMITED MUKUL ROHTAGI, GAURAV SARIN 
   CM NO. 39976-77/2017 & ANR       CHARULSARIN, ABHISHEK MANCHANDA 

VS UNION OF INIDA & ANR. ANJANA GOSAIN, RABIYA THAKUR, 
HARISH N. SALVE,

 RAJIV NAYAR,
PRAGAG PTRIPATHI, 

 ANURADHA DUTT,
VIJAYALAKSHMI MEONON
ANISH KAPUR, SAKET SIKRI
ANIRUDH BAKHRU, DIGVIJAY RAI 
PULKIT TYAGI, DHRUV MEHTA,
SOURABH MISHRA, DARPAN WADHWA 
RAJSHEKHAR RAO, MEGHNA MISHRA 
ANKIT RAJGARIHA  

    HIGH COURT OF DELHI                            
    19TH DECEMBER,2017                              REGISTRAR (LISTING)

///////
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COURT NO.  3
HON'BLE MR. JUSTICE  S. RAVINDRA BHAT

     AT 02.15 P.M.

1.  I.A. 13851/2009           ADESH KUMAR GUPTA            P.D. GUPTA, SIMRAN BRAR,
    In EL.PET. 20/2009        Vs. SHRI D.K. MISHRA  AND    DEVESHI MISHRA, ARVIND NIGAM, 
                              ANOTHER                   RAJIV KAPUR, HARISH BARARA,

R.S. CHAUHAN, MIKHIL SHARDA,
AKSHAY BHANDARI,       
RAIAN KARANJAWALA,

     M.I.CHOUDHARY,DEEPALI
                                                           SHARMA             

*****

           COURT NO.  24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

  

18. I.A. 3132/2017            MRS. JASMEET KAUR            MALAVIKA RAJKOTIA, RAMAKANT      
    In CS(OS) 70/2017         Vs. MR. NAVTEJ SINGH         SHARMA, AKRITI TYAGI, ANIL

MALHOTRA, RANJIT MALHOTRA,RAJAT
BHALLA                             

********

COURT NO. 27 
HON'BLE MR. JUSTICE S.P. GARG

    AT 02.15 P.M.

1.  CS(COMM) 669/2016         M/S BHUSHAN STEEL AND STRIPS LTD.    RAJENDER AGARWAL, E.R. KUMAR,
                              Vs. M/S TYO TRADING ENTERPRISES     D.P. MOHANTY, TANUJ
                              AND ORS.      AGARWAL, RAVEENA RAI,

    ABHIRAM NAIK, MITUL RAY
    CP SHARMA,MANOJ 
    KHANNA,JASLEEN OBEROI,VIPUL

                     GUPTA,ANSHU BHANOT,PAREKH &  
                                                               CO.                          

*****

COURT NO.  14 
HON'BLE MR. JUSTICE VIBHU BAKHRU

     AT 2.15 P.M.

1.  I.A. 1732/2015            J.C BAMFORD EXCAVATORS       P.CHIDAMBARAM, PRAVIN ANAND, VAISHALI 
    I.A. 1733/2015            LIMITED & ANR                MITTAL, GEETANJALI VISVANATHAN,      
    In CS(OS) 2934/2011       Vs. BULL MACHINES PVT LTD    A.N.HAKSAR, UDAYAN JAIN, ANJU THOMAS 
                                                           KAMAL SHARMA
             

********
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